
Name of state: Odisha No. of Districts: 30 Population Size: 41974218
Total Marks: 20

Governance
# Title Value Maximum Score Obtained Score

A1
State Food Safety Commissioner (Full-
time/Part-time/Additional Charge) Part Time / Additional Charge 1 0

A2
Ideal strength of Designated Officers as per 
FSSAI 37 0 0

A3 Number of Full time Designated Officers 3 2 0

A4
Ideal strength of Food Safety Officers as per 
FSSAI 105 0 0

A5 Number of Full time Food Safety Officers 70 2 1

A6
Whether State Level Advisory Committee 
(SLAC) has been constituted (Y/N) Yes 1 1

A7
Number of SLAC meeting held during year 
2021-2022 2 1 1

A8
Number of District Level Advisory 
Committee (DLAC) constituted 30 1 1

A9
Total number of DLAC meeting held during 
year 2021-2022 60 2 1

A10 Number of Adjudicating Officers 36 1 1

A11
Number of adjudication cases filed ( 2021-
2022) 63 2 0

A12
Number of adjudication cases pending at the 
beginning of the financial year ( 2021-2022) 99 0 0

A13 Number of adjudication cases decided 62 2 0.5

A14
Whether State/UT has State Appellate 
Tribunal (Y/N) Yes 1 1

A15

Number of CAC meeting attended by Food 
Safety Commissioner, himself/herself (not 
attended by representative) 4 2 2

A16
Marks on Recommendation of committee ( 
10 % of the total marks) - 2 1

16-May-22

Total Marks: 30
Licensing and Registrations

# Title Value Maximum Score Obtained Score

B1
Number of special drives/ camps for 
licensing/ registrations organised 188 2 2

B2
Total number of active licenses issued till 
31.3.2022 14984 1 0

B3 Number of Licences auto-generated 465 3 0

B4
Number of fresh licences issued during 2021-
2022 4969 0 0

B. Compliance
New recruitment of 35 FSOs in the year 2021-22.Further after completion of offline training of AO there will be a substantial disposal of pending adjudicating cases..

General Information

A. Human Resources and Institutional Data
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B5
Number of fresh licences issued during last 
year ( 2020-2021) 2367 2 2

B6
Total number of active registration 
certificate issued till 31.3.2022 51534 0 0

B7
Number of Registration certificate auto-
generated 7029 3 0

B8
Number of fresh registration certificates 
issued during year 2021-2022 29700 0 0

B9
Number of fresh registration certificates 
issued during last year ( 2020-2021) 19525 2 2

Inspections and Sampling
# Title Value Maximum Score Obtained Score

Yes
|_sp_1652703501.pdf

B11
Total number inspections conducted (2021-
2022) 2607 4 1

B12 Expected number of enforcement samples 12600 0 0

B13 Number of enforcement samples drawn 1168 5 0
Consumer Grievences

# Title Value Maximum Score Obtained Score

B14
Total number of consumer grievances 
received during 2021-2022 42 0 0

B15 Number of Consumer Grievances pending 10 2 2
If Help Desk/Help Line for consumers and 
FBOs is available(Y/N)
If yes provide the Helpline Number.

Whether State web portal for consumers 
and FBOs grievances is established (Y/N) Yes
If Yes provide the website address. foodsafetyodisha.nic.in

B18
Marks on Recommendation of committee ( 
10 % of the total marks) - 3 0

16-May-22

Total Marks: 20

Food Testing Infrastructure & Surveillance
# Title Maximum Score Obtained Score

C1 Number of State Food Testing Labs (SFTL) 2 1
Number of SFTL accredited by NABL 1
Number of SFTL recognised and notified u/s 
43(1) of FSS Act of 2006 1
Number of SFTL accredited with NABL-FSSAI 
Integrated Assessment Certificate of 
Accreditation 1 2

Value

C2 Number of SFTL accredited by NABL 2

1
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Remark : B. Compliance

Consumer Helpline will be obtained in the current financial year ,however the Helpdesk is functional.
C. Food Testing- Infrastructure and Surveillance

Remark By : Odisha - Food Commissioner

B10
Whether the State/UT has 
Monthly/Quarterly plan for Inspection of 1

B17 1

1

B16 No 1 0



C3
Testing Facility in the State Food Testing 
Labs (SFTL) 2 1

Chemical Testing 7 (in days)
Microbiological Testing 10 (in days)
Sanctioned Post 1
In Position 1
Sanctioned Post 27
In Position 6
Number of FSW 1
Number of Traning 63
Number of Tests 129
Number of Awareness Program 8

C8
Participation in INFoLNET (Indian Food 
Laboratory Network) 2 1

C10 Number of Samples received 0 0
C11 Number of Samples analysed 2 2

C12
Marks on Recommendation of committee ( 
10 % of the total marks) 2 1

16-May-22

Total Marks: 10
Regulatory Training of Officers & Staff

# Title Value Maximum Score Obtained Score

D1
Any specific/special training conducted by 
States/UTs for FSOs/ DOs (2021-2022) Yes 1 1

D2
Number of FSOs and DOs trained in food 
fortification (2021-2022) 66 2 2

D3
Target of State to Conduct FoSTaC trainings 
under MoU (2021-2022) 78 0 0

D4
Number of FoSTaC trainings conducted by 
State ( 2021-2022) against D3 78 3 3

D5 Number of Food Safety Supervisors trained 2240 3 0

D6
Marks on Recommendation of committee ( 
10 % of the total marks) - 1 1

16-May-22

Total Marks: 20
Coverage of Food Fortification

# Title Maximum Score Obtained Score

MDM O
PDS R 1.5

The recruitment of technical personnel in Lab is under process.
D. Training and Capacity Building

7
Remark : D. Training and Capacity Building
Remark By : Odisha - Food Commissioner
The Laboratory Technicians of 314 blocks of the entire State are trained with Eat Safety Magic Box in collaboration with the NHM,Odisha and provided with the Magic Box to check 
E. Consumer Empowerment and FSSAI Initiatives

Value

E1

Coverage of Food Fortification in 
Government Safety Net Programs for Oil (O), 
Milk (M), Wheat flour (W), Rice (R), Salt- 3

Remark By : Odisha - Food Commissioner

C7 Activities conducted through FSW: 4 4

Registered and fully functional

C9
Does the State has its own Surveillance Plan? 
Y/N. Yes 1 1

3616
3318

-
15

Remark : C. Food Testing- Infrastructure and Surveillance

C5 Number of Food Analysts in SFTL 1 1

C6 Number of technical personnel in SFTL 1 0

Labs with basic functionality and High End equipments

C4
Average testing time taken in SFTL (in days) 
for(Chemical & Microbiological) 1 1

The linked image  
cannot be displayed.  
The file may have  
been moved, 
renamed, or deleted.  
Verify that the link  
points to the correct 
file and location.



E2

Food Fortification Awareness in districts: 
Number of workshop/sensitization 
programs/awareness program conducted for 
food fortification 1 0.5

E3
Food Fortification trainings conducted in 
districts 1 0

E4
Number of Districts Participated in Eat Right 
Challenge 2 1

Number of Eat Right School 1
Number of Eat Right Campus 10
Number of Clean Street Food Hub 0
Number of Clean and Fresh Fruit and 
Vegetable Market 0

Number of BHOG (Blissful Hygienic Offering) 2
Number of Eat Right Station 1

E6
Target of number of Hygiene ratings 
assigned to State under MoU 0 0

E7 Number of Hygiene Ratings done Against E6 2 2

IEC activities undertaken By State/UTs: This 
may include any awareness activity or media campaigns, 
translation, dubbing etc by the State. This may also include Eat 
Right Melas conducted or any other awareness activities)

*Not included-

(* Awareness through mobile food safety wheels

* Licensing and registration Drives/camps )

E9
Marks on Recommendation of committee ( 
10 % of the total marks) 2 1

16-May-22
Food fortification is considered by the Govt. for implementing in the larger scale .Hygiene ratings increased a awareness amongst the FBOs and also created a competitive healthy 

Total Obtained Score : 54.5

-
11

Remark : E. Consumer Empowerment and FSSAI Initiatives
Remark By : Odisha - Food Commissioner

1

500

500

E8

Yes

6 4

1.Three new Food Safety videos were translated in odia and 

3

13

3

5

E5
Certification in any of the Five initiatives in a 
FY 2021-2022



HIGH RISK INSPECTION PLAN FOR ODISHA 2021-22 
Quarterly 

Inspection  

Risk Based 

Inspection 

 

April-June a)Prepared Food 

including the 

Hotels and 

Restaurants, 

Hospital Canteens 

and AAHAR 

Kendra. 

All the 30 districts 

 b)Water and Non-

Alcoholic Beverages  

All the manufacturing Plants 

including the central Licensed 

FBOs 

 c)Fruits 

Wholesalers  

All the six ULBs of Bhubaneswar, 

Puri, Cuttack, Rourkela, 

Sambalpur, Berhampur 

July-September Risk Based 

Inspection 

 

 a) Prepared Food 

including the 

Hotels and 

Restaurants, 

Hospital Canteens 

and AAHAR 

Kendra. 

All the 30 districts 

 b)Fish and Fish 

Products 

All the coastal districts including 

Khordha, Puri, Ganjam ,Balasore, 

Jagatsinghpur, Kendrapara, 

Bhadrak 

 

October-December 

Risk Based 

Inspection 

 

 a)Mithai shops and 

Sweet Stalls  

including the 

Registered FBOs 

All the 30 districts 

 b)All the Milk and 

Dairy Plants 

All the manufacturing Plants 

including the central Licensed 

FBOs .Third Party Audits for the 

Milk Manufacturing Plants. 

January-March Risk Based  



 

Inspection 

 a) Prepared Food 

including the 

Hotels and 

Restaurants, 

Hospital Canteens 

and AAHAR 

Kendra. 

All the 30 districts 

 b)Egg, Meat and 

Meat Products 

The Wholesalers of Egg and the 

big retails markets including 

Reliance ,Vishal Mega Mart, Big 

Bazaar and Local Food malls in 

the all the six ULBs of 

Bhubaneswar, Puri, Cuttack, 

Rourkela, Sambalpur, Berhampur 

.The Egg Factory at Balangir 

District . 



      SURVEILLANCE PLAN  DETAILS OF SAMPLES FOR ODISHA BASING ON HIGH RISK INSPECTIONS 2021-22 

The Surveillance was planned as per the high risk Inspections and FBOs serving High risk Foods. The Prepared 

foods were commonly and regularly sampled from all Districts and the Milk, Milk products along with Fish, 

Meat and egg were restricted to mainly the Highly populated areas of the ULBS including the Bhubaneswar, 

Cuttack, Puri, Berhampur, Rourkela and sambalpur. There was inclusion of the Eat Right challenge activities 

under the surveillance sampling and the districts of Gajapati, Sambalpur, Balasore and Cuttack has 

surveillanced samples prioritising the sea foods ,spices along with sweets and confectioneries. The Private 

Laboratories were also engaged in the Surveillance purpose with the help of MoU funds and it also helped in 

carrying the surveillance at a faster rate. The details  of the samples lifted under surveillance is given below. 

Sl. 

No. 

Food Category Total no. of 

samples 

Received 

Total no. of 

samples 

Tested/ 

Analysed 

Unsafe Sub- 

Standard 

Mis-Branded 

1 Dairy Product and 

Analogues  

168 158 13 12 06 

2 Fat, Oils and Fat Emulsions  159 140 01 12 06 

3 Fruit & fruit products  72 62 05 04 00 

4 Vegetable and vegetable 

Products  

109 92 10 08 06 

5 Cereal, cereal products, 

pulses and grams 

602 568 30 15 06 

6 Meat/ chicken 100 100 09 23 00 

7 Fish and Fish Products 56 56 00 00 00 

8 Egg and Egg products 156 06 00 00 00 

9 Spices and condiments  289 270 25 13 05 

10 Prepared food  512 512 03 112 00 

11 Sweets & Confectionery 222 214 00 98 00 



 

 

12 Salt 103 88 00 04 00 

13 Bakery Products 172 142 02 15 06 

14 Non-alcoholic Beverages 84 75 06 05 02 

15 Ready to Eat Savouries  

(Sweets/ Namkeens) 

75 60 06 00 05 

16 Tea/ coffee 44 40 04 01 00 

17 Sweetening agents 

including Honey 

63 52 00 07 00 

18 Proprietary Food 135 102 04 00 02 

19 Pan Masala 21 12 00 04 00 

20 ICDS (Chhatua) 148 127 10 05 00 

21 Others  225 298 58 20 01 

Total 3616 3318 187 233 45 




